' INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF A BENCH FOR 12-MARCH-2026 (THUIi’SDAY),

BEFORE HON'BLE VIKRAM SINGH YADAYV, ACCOUNTANT MEMBER
AND HON'BLE MS. I(AVITHA RAJAGOPAL, JUDICIAL MEMBER

IN COU_RT ROOM 5
. AT 10:30 AM
Sr!-' Appeal Nﬁmbeij A‘?il:rt- . . Ass_essee N.ame Remarks
1 |ma 2984)_(MUM/2025 2017-18 | [D] ADHIR BARTER PRIVATE LIMITED (E-FILE)
2 |TTA 3629/MUM/2025| 2018-19 |[A] ARUN RAMU SHIKHARE .
3 (ITA 3753/MUM/2025 | 2017-18 {[A] ACCESS DIAMONDS PRIVATE LIMTIED
‘4 lrrasoramumpzozs| 2017 o) 'ACCE-SS'DIAMONDS PRIVATE LIMITED (E-FILE)
"5 |ITA 3760/MUM/2025{ 202021 [D] ACE ASSOCIATES (E-FILE) | R
6 |1mA 53"39/MUM/2025 2012-13 | {D] AARTL INDUSTRIES LIMITED (E—FILE)
7 (ITA ssaq/Mu'sz_ozs‘ 2013-14 | [D] AARTI INDUSTRIES LIMITED (E—FILEA)‘
{ 8 |mTA 5341/MUM/2925 - 2014-15 | [D] AARTI I.N'D.USTR-IES LIMITED (E—FILE)'
9 ITA 5342/MUM/2025| 2015-16 | (D] AARTI INDUSTRIES LIMITED (E-FILE)
| 10 |1TA 58_80_/Mqu2025 2016-17 | [D] AARTI INDUSTRIES LIMITED (E-FILE)
| 11| ¥ra seB1/MUM/2025| 201920 | (D] AARTT INDUSTRIES LIMITED (E-FILE)
| 12 | CO319/MUM/2025 | 2016-17 |[A] AARTI INDUSTRIES LIMITED
13 | €O 320/MuUM/2025 | 2019-20 - | [A] AARTI INDUST_RIES_ LIMITED
14 | €O 331/MUM/2025 | 201213 |[A] AARTI INDUSTRIES LIMITED
15 | €O 332/Muwzozs, 2013-14 | [A] AARTI INDUSTRIES LIMITED
16 | €O 333/MUM/2025 | 2014-15 | [A] AARTI INDUSTRIES, LIMITED
R 17 o :33f;1MUM/20_25 2015-16 - | [A] AARTT INDUSTRIES LIMITED
118 TTA 5724/MUM/2025| * 2022:23 i{A] LABH VENTURES INDIA PRIVATE LIMITED
119 '-_iTA-.ssz'j'/MUM/éoé's 20182019 | [A] LAN-FINANCE PRIVATE LIMITED (E-FILE)
20 |ITA 6049/MUM/2025| 3019-20 | [A] AJAY CHAMPAKLAL METHA
21 |1TA 6109/MUM/2025 2012 - 13 | [A] AHUJA SYNFAB PRIVATE LIMITED (E-FILE)
I ITA 6370/MUM/2025| 2011-12 |[A] LALIT C. JOBANPUTRA "
23 |ITA 7205/MUM/2025|  2018-19 [A] LATIN MANHARLAL SECURITIES PVT LTD
24 |TTA 7455/MUM/2025| 201314 | [A] ARCHANA PLANTS AND EQUIPMENTS |
25 |TTA 8924/MUM/2025| 2022-23 | [A] ATCOM TEC_HNOLOGIE_S LIMITED
2% 9305;5353?2025 1 2011-12 | [A) AMERICORP CAPITAL PRIVATE LIMITED (E-FILE)
| 27 |ITA 9113/MUM/2_025 2008-09 '[D] MULCHAND LILARAM ASNANI {E-FILE)
| 28 |ITA 9114/MUM/2025|  2008-09 . | [D] MULCHAND LILARAM ASNANI (E-FILE)
20 |[TA 9115/MUM/2025| 2000-10 | [D] MULCHAND LILARAM ASNANI (E-FILE)
30 |TTA 9116/MUM/2025| 2009-10 [ [D] MULCHAND LILARAM ASNANI (E-FILE)




REVISED CAUSE LIST OF A BENCH FOR 12-MARCH-2026 (THURSDAY)

BEFORE HON'BLE VIKRAM SINGH YADAV., ACCOUNTANT MEMBER
AND HON'BLE MS. KAVITHA RAJAGOPAL; JUDICIAL MEMBER

57

ITA 7397/MUM/2025

IN COURT ROOM 5
| AT 10:30 AM “ |
Sl | Appeal Number Aﬁ:‘;‘: Assessee Name Remarks
| 31 {TTA 9191/MUM/2025] 2010-11 | [D] MULCHAND LILARAM ASNANI (E-FILE)
32 |ITA 9192/MUM/2025| 2010-11 | [D] MULCHAND LILARAM ASNANI (E-FILE) '
33 |T7A 9193/MUM/2025| 2011-12 | [D] MULCHAND LILARAM ASNANI (E-FILE)
34 |ITA 9194/MUM/2025| 2011-12 | [D] MULCHAND LILARAM ASNANT (E-FILE)
35 {ITA 9266/MUM/2025| 2012-13 | D] MULCHAND LILARAM ASNANI (E-FILE)
36 |ITA 9267/MUM/2025| 201213 | [D] MULCHAND LILARAM ASNANI (E-FILE)
37 |ITA 9268/MUM/2025| 2013:14 | {D] MULCHAND LILARAM ASNANI (£-FILE)
| 38 |TTA 9260/MUM/2025|  2013-14 | [D] MULCHAND LILARAM ASNANI (E-FILE)
39 | COG62/MUM/2026 | 200809 | [A] MULCHAND LILARAM AsNAm '
40 | CO 63/MUM/2026 | 2009-10 . | [A] MULCHAND LILARAM ASNANI-
41 | COG64/MUM/2026 | 2012-13 | [A] MULCHAND LILARAM ASNANI
42 | 0O 65/MUM/2026 | 2013-14 | [A] MULCHAND LILARAM ASNANI
43 | CO66/MUM/2026 | 2008-09 | [A] MULCHAND LILARAM ASNANI
a4 | CO67/MUM/2026 | 2009-10 |[A] MULCHAND LILARAM ASNANI
45 | CO68/MUM/2026 | 2010-11 | [A] MULCHAND LILARAM ASNANT
46 | COGY/MUM/2026 | 2011-12 | [A] MULCHAND LILARAM ASNANL
47 | CO70/MUM/2026 | 2012-13 |[A] MULCHAND LILARAM ASNANL
48| CO71/MUM/2026 | 2013-14 |[A] MULCHAND LILARAM ASNANI.
| 49 | o 72/MuM/2026 |. 2010-11 | [A] MULCHAND LILARAM ASNANL ~
50| co.zaMum2026 | 201112 | [A] MULCHAND LILARAM ASNANI -
1 51 {TTA 9165/MUM/2025| 2016-17 | [A] MESSRS SIDDHI INVESTMENTS
52 |TTA 9166/MUM/2025| 2016-17 | [A] MOSIAC LANDMARKS LLP
53 |ITA 9248/MUM/2025| 2018-19 | [A] SARITA SATYENDRA SINGH
| 54 |1TA 9301/MUM/2025| 2011-12 | [A] ADITYA BIRLA FOUNDATION (E-FILE)
55 |ITA 9307/MUM/2025] 202021 | {D] ANTIQUE STOCK BROKING LIMITED (E-FILE)
56 [ITA 9319/MUM/2025| 2018-19 |[A] ALTAF AYUB MEUWA . - . )
2015-16 | [A] LIONS CLUB OF JUHU SERVICE FUND (E-FILE)

o

% © Assistnt Registrar]
11-Mar-20265,



. INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF B BENCH FOR 12_ _MARCH-.' L

ozs_.aﬂuasmn

_ BEFORE HQN'BLE SANDEEP GOSAIN, JUBICIAL MEMBER

AND HON'BLE JAGADISH, ACCOUNTANT MEMBER

IN COURT ROOM 6

- er

S

o 19

123

s

2012-13

l_. Ap'pea"l‘Nun‘:b'er. _Af,:::,t As‘_ses__see.hlsame. Re_mar_ks
1 {I7A 5636/MUM/2006 2003-2004 | [A] SRI MH PATEL (RM) R
[ oo (B e T S
3 _,' A 843/MU_M[2024' 2015-16 (Al STERLING HOLIDAY RESORTS LIMITED (E-FILED)
| 4 |17A94ymMuM/2024 | 2015-16 | [D] STERLING HOLIDAY RESORTS LTD. (EFILED) | |
HIEE Gt
| 6 Jma _2430}MUM/320'24=;;2017-18-' {A} NEEL SIDI-_II DEVELOPERS
7 lma 6_‘9._1‘6)’.MUM_1_2024; 2016-2017 | _
| & | ma sssmumy2025 | 2009-10 .[A] BAYER BIOSCIENCE PVT LTD -
9 ITA sss/MUM,?zozs._ 2010-11 | [A] BAYER‘BIOS_CIENCE PVT Lf_rD L
10 [TTA 1843/MUM/2025 202122 | [A] SONU PANKA) SHAKTI SAGAR SOOD
{11 |rma 2300/MUM/2025|  2014-15 [A] Ms. NEETL BHANDARI o
| 12 |17 p491/MuMy2025) 201516 | [D] NISSTM TRADERS PRIVATE LIMITED (E-FILE)
a3 A 7500/MUM/2025|  2016-17 [A] NISHANT ASHISH GUPTA
{14 |ITA 7501/MUM/2025| 2016-17 | [A] NISHANT ASHISH GUPTA
15 |ITA 8591/MUM/2025| 2017-18 Al BHGAWATI ABHILASHA CONVENTURE
| 16 |TtA 8669/MUM/2025] 2017-2018 {[A] BALA!_(RISHNA BHUIANGA SHETTY (EFILE)
m 9315/MUM/2025‘ 202223 | [A] NIRO CERAMIC INDIA PRIVATE LIMITED - |
18 |ma 9365/MUM/2025 201849 :'[A] BEAM HIGHWAY SOLUTION PRIVATE LIMITED (E- FILE)"; :
ITA $366/MUM/2025| 2019-20 | [A] BEAM HIGHWAY SOLUTION PRIVATE LIMITED (E-FILE) -
20 |TTA 9367/MUM/2025| 2020-21 | [A] BEAM HIGHWAY SOLUTION PRIVATE LIMITED (E-FILE)
21 |TTA 9368/MUM/2025| 2021-22 | [A] BEAM HIGHWAY SOLUTION PRIVATE LIMITED (E-FILE)
{22 | 6582/MUM/2025] 201819 |{[A] N.RAGARWAL INDUSTRIES LIMITED |
| ITA 7036/MUM/2025 202021 |[D] NELUFAR BEHRAM IRANI (E-FILE)
| 24 | A 7926/MUM/2025|  2013-14 | [A] BHARAT KUMAR JAIN -
ITA §124/MUM/2025 | (DY NIKHIL DHIREN SHAH (E-FILE)

nt Regr’sﬁ'aq
11-Mar-2026 '




" INCOME TAX AP

LATE TRIBUNAL, MUMBAI BENCHES -

'REVISED CAUSE LISTOF € BENCH FOR 12—MAg 'H-2026 (THURSDAYI el e

BEFORE HON BLE A
AND HON BI.E ARUN KHO_, PIA,_- : CCOUNTANT MEMBER

' HUKLA,_ JUDICIAL MEMBER

IN COURT ROOM 3

Appeal Number

Assmt. Year

‘Assessee Name

":._rrA (55/MUM/2025

201213

[P]: OXALIS LABS (E*FILE)

2020-21

[A} CAUVERY IRON AND ST EEL INDIA LIMITEDITED (E FILE)

GEMUM/2025 | 2

201 6-2017'

[A] PERMESHWAR FASHION IMPEX PVT LTD (E-FILE)

| 201819

[D] PRADEEP PHULCHAND AGARWAL (E~FILE)

5 | T 6334/Mum/2025°

2014-15

[A] SINDHUMATI RAMAVTAR B _'THAK (E-FILE)

| ‘6| TiA 6788/MUM/2025

2023-24

Al THE INDIAN HUME PIPE co. LTD

1TA76909/MUM/2025 g

2022-23

PE_COMF’ANY LIMITED (E-FILE)

6910/MUM/ 2025

| 202324

| [0 THE INDIAN HUN

] ANY LIMITED (E-FI!_E)

A 7448/MUM/2025

201718

| ;[A] CHEM M " H- PRIVATE LIMITED {E—FILE)

§ TTAT508/MUIM/2025 |

21798

D} CHEM MACH PRIVATE LIMITED (EFILE) -

ITA 7232/MUM/2025

2023-24

[A] OFFSHORE MARINETECH PRIVATE LIMITED

TTA 7328/MUM/2025 |

2013-14

[A] CHIRAGKUMAR RAJENDRABHAI SHAH (E-FILE)

' ITA 8822/MUM/2025

2014-15

[A] SHRE PREM NANDKUMAR kALAn' -

[ aszspuzors

2014-15

(A MR OMPRAKASH BHADADA

ITA 8846/MUM/2025

2019-20-

[R12]] CHANDRESH DINESH KOTHARI {E FILE)

| TTA 8847/MUM/2025

2022-23

[D]- CHANDRESH DINESH_KQTI-_IARI (E-FILE)

| -T7a 8855/MUM/2025

201718

[A] PYARIDEVI CHATRARAM PUROHET (E-FILE)

ITA 8856/MUM/2025

“2018-19

[A] PYARIDEVI CHATRARAM PUROHIT (E-FILE)

| 17A 8857/MUM/2025. |

2‘019—20‘-

. [A] PYARIDEVI CHATRARAM PUROHIT (E-FI%_E)

O | :TTA 8866/MUM/2025

2017~ 2018

[A] PADMA PU-\STIC (E- FILE)

| ITA 8896/MUM/2025

.2017-18' ‘

> | T7TA 8905/MUM/2025

2012-13

Al ONEWORLD RETAIL PRIVATE LIMITED

{A} CHIRAG BHARAT HUF

| r7a 8906/MUM/2025

201819 |

[A] CHIRAG _BHARAT H:UF

2018-19

| 1A 8817/MUM/2025

| {D] GCHANDRESH DINESH KOTHARI (E-FILE)




INCOME TAX APPELL

E TRIBUNAL, MUMBAL BENCHES

R’EVISED CAUSE LIST OFD. BENGH-..F.QR' 12—MARCH—.2026 (THURSAY)

BEFORE HON'BLE NARENDER KUMAR: CHOUDHR‘I’ JUDICIAL MEMBER
AND H'ON'BLE PRABHASH S‘HANKAR, ACCOUNTANT MEMBER

IN COURT ROOM 8

Assmt.

FILE)

| srl ‘Appeal N.ﬁmber Year | | .Assessee ﬂéme Remarks_

1 7904/551’?%/2025 2016-17 | [A] MEGASOLIS .RENE.V\;'ABLE_S PVT L_T'D,-.'(F;m:on ﬁoWd)

2 | goso /nfﬂ:,! 2025 2012-13 | [D] DILIPKUMAR CHIMANLAL &ft{—bMPANY_ (_E»FILE) CSecw_l 0% Bua- )
3 8461”{[3;‘\4/2025 2012-13 | [A] DIUPKUMA'R,CH;MANLAL_AND'_COMPANY CSecpnA 0w Boaed))
4 g 4@@&,2025 2010-11 | [A] 'DILIPK.UM_A.Rl CﬂiMAHLApAND company (Setond On Board)
5 4809/’\%?4 12023 20'.1_7-_18‘ ..-[.A] MR DIVYESH CHANDéﬁKANT-RATHOb |

6 |ITA 186/MUM/2024| 2017-18 | [D] DIVYESH CHANDRAKANT RATHOD (E-FILED)
7| . — | 2017-18 | [A] RAJEEV VASANT SHETH (E-FILING)

8 159; /,\E‘;‘d 12025 2016-17 | [A] DINYAR SAM HATHIKHANAWALA
9] '2007/,'\,1;5‘?4 /2025 2017-18 |[A] DYNAMATIC DEVELOPERS PRIVATE LIMITED (E-FILE)

10 .éggl/ ™ 12025 | 2017-18 | [D] DYNAMATIC DEvéLopEgs PRIVATE LIMITED (E-FILE)
Ju 20 48/:\%?4/2025 | 201718 |[A] RAJU PRAHLAD URADE (E-FILE)
=] ot /I‘JIIIJ?\’I /zdés 2017-18 | [A] M/S. MAHENDRA ENTERPRISE FIRM
| 13_:,_ 51 43&3?4/2025- 2017-18 | [A] DSM INFOCOM PVT LTD
f14] 5635}1\/11:5?\4/2025 ;-.-..j-zm-:'f--l-s:----- [P} SMINFOGOM:PVT: LD (E~FILE~) S
115 | sssemumyzons. | 200910 | 1AL MEHUL JADAVAI SHAH
16 '655'1 /n}lm/z.oié 201617 | [A] RAWASSA CONSTRUCTION
17 | 35'55}56?4/2025' 2016-17 [[D] RAWASSA CONST!%UCTI,O_N‘(E.—FILE.)
18 égzé/wglrj?ﬁ 12025 | 202526 | [A] RAYS OF LIFE FOUNDATION :-(E.—EILEj
19° 59#3 /D/I!;rJ?&IZOZS | 2025-26 | [A] RAY OF LIFE (E-FILE) o
2l /MIEI”\‘,] 12025 2010-11 A7 piJ.;Sﬂ PRAyiNi:HA-&J_SéA DOSHI
o 59%4/3{?1?4}2025 2012-13 | [A] DDESH PRAVINCHANBRA-[SOSHI
12| gous /15{1?4/2025 2009-10 | [A] DIJESH PRAVINCHANDRA DOSHI
T o [AT /5. MUNDRA HOTELS AND RESORTS PRIVATE LIMITED
1 23| Jgramumaczs | 201213 |(FORMERLY KNOWN AS M/S. MUNDRA ENTERPRISES PVT. LTD.) (E-




REVISED CAUSE LIST OF D BENCH FOR 1 12-MARCH-2026 (THURSDAY)

BEFORE HON'BLE NARENDER KUMAR CH@UDHRY, JUDICIAL MEMBER
AND HON' BLE PRABHASH SHANKAR, ACCOUNTANT MEMBER

IN COURT ROOM 8

-| 35

_ - 5810/MUM/2025

2012-13 -[D] MANJU PARAS PRWAL (E—FILE)

l. Syl A_pp'égl Number A‘fz':rt o .. o ASSeSSeé'Né@e- | Rem_arks:-
|2 3125/MF{J?4/2025 201920 | [D] DASHRATH SINGH RAO (E-FILE)
1 as 86’66/[‘}[-!'.—]?\’1/2025 201920 |[A] DASHRATH SINGHRAO -

| 2% 552'5”:3;4 /2005 | 202223 | 1a1 MavUR JOITKUMAR JAIN

127 gseg ﬂﬂjﬁq o025 | 201819 | D] RALLIS INDIA LIMITED (E-FILE)

| 28| co 1omum2026 | 201819 | Al RALLIS INDIA LIMITED.

|20 8645/1\}'&/2025 201112 | [AL DEEPAJA'I'IN SHAH (E~FILE)

E '_ o /wf& /2025 | 201213 _' [A] DE_EL_D_A JATIN SHAH (E-FILE) |

| 3 8677/]\,1&/2025 | 2011-12 .[[.)l].REb HAT IN'D.IA_ERIVATE LIMITED gﬁ—#xLﬁ) |
"3"2' _ 86'79 /nﬁzﬁa s | 203 '[D] MANOMAY VENTURES PRIVATE IJMITEb.(.E—FILE)
- 33| seéd /MIS':‘G 12025 | 2014 1] MANOMAY"VENTURES PRIVATE LIMITED (E-FILE)
13 geay /;L’;l /2025 2016 | [D] MANOMAY VENTURES PRIVATE LIMITED (E-FILE)

soEl ‘




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF E B :_NCH FOR 12-MARCH- 2026 (THURSDAY)

BEFORE HON' BLE oM PRAKASH KANT, ACCOUNTANT MEMBER
AND HON'BLE SANDEEP SINGH KARHAIL JUDICIAL MEMBER

IN COURT RGOM 7

Assmt.

123

[A] PANAMBU.R NAG_ESH RAO (E-FILE)

- srl' 'Appeal Number Year N Ass_@as’@é Nahe | Remarks
1 _1979/@?\1/202 . | 2001-02 | [A] TATA COMMUNICATIONS 7D,
| 2 ..iés_olﬁ%zoz , | 2000-01 |fa] TATA COMMUNICATIbNS DL
3 O ITA 1 2010-13 [A] TELEMOBILE (INDIA) COMMUNICAHONS PRIVATE LIMITED
3 | assimumzz024. (E-FILE) | |
{4 | 286 ﬁ‘ﬁq 2024 | 2010 11 | [A] HEMANT MADHUSUDAN SHETH (RECALLED MATTER)
: 5| age7 /nﬁ,‘ 2024 2009-10 [A] H_E-I\{IANT MAQHUSUQ_‘A:N -‘SHEFH_(RECALLED MATTER)"
: .. 5" 4.6:8.8/%?4/2024 2011-12 |[A] HEMANT MADH'U_SUDAN,SHEIH (RECALLED MATTER)
|71 4689f;3?ﬁ /202 | 201213 A7 _HE.MANf MADHUSUDAN SHETH (RECALLED MATTER)
s _' o /piﬂ:‘,l 12024 201142 | [A] HEMAN‘_T MA"DH_USUDAN SHETH (RECALLED MATTER)
9| & /Mm?:zczs 2023-24 | [A] SHRI PANAMBUR NAGESH RAQ (E-FILE) |
10 .sﬁmmﬁ/\zdzs 2016-17 | [D] PANAMBL_J.R NAGESH RAO (E-FILE)
g 11 '_-56 /MﬁTﬂ?ZT)ZS 2617-18 D] PANAMBUR NAGESH RAO (E-FILE)
_12‘_ 57/,\43';';’;2025 | 2018-19 -[_[.)]‘PANAMBL:J.RNAGESH RAO (E;F-:Lé) B
lazl S;)M%JN?ZOZS : -2'019-_'207 | '_[_'D'] PANAMB.UE:NAGE‘S!.-'{' RAO (E-FILE)
14l 59 /M?szdz'su ".'zo"zc'.eu l[ﬁ]erANVA_MI:SU._F»{_NAGESH%!;C;(.E;FILE.').
15 -eﬁmimzoﬁ 202122 | [D] PANAMBUR NAGESH RAo‘(E-FILE)
| 116 o /Mm;\zozs 7202_2_-23_ | (D1 PANAMBUR N-AGESH-RAO (E-FILE)
17 [ CO 74/MUM/2026 | 2016-17 | [A] PANAMBUR NAGESH RAO (E-FILE) |
118 | co 75/MuM/2026| 2017-18 | TA] PANAMBUR NAGESH RAD (E- FILE)
| 19| co 76/MumM/2026 | -2018-19 (A PANAMBUR NAGESH RAQ (E~FILE)
| 20 [ co 77/mum2026| 201920 | [A] PANAMBUR NAG'ESH-RAO (E-FILE) -
{2 00 78/MUM/2026 | 2020-21 [A] PANAMBUR NAGESH RAO (E-FILE)
{ 22 { Co 80/MUM/2026 | 202223 | [A] PANAMBUR NAGESH RAO (E- FILE)
CO 79/MUM/2026 | 2021-22




REVISED CAUSE LIST OF .E BENCH FOR 12-MABCﬂ-2QZ§ (THUR_SDAY)

BEFORE HON' BLE OM PRAKASH KANT, ACCOUNTANT MEMBER
AND HON' BLE SANDEEP SINGH KARHAIL JUDICIAL MEMBER

IN COURT ROOM 7

SE APPeaI Number AYS,:'::‘ - Assessee Name © | Remarks |
| 24 3804/[5'5?4/2525‘_ Q_2'023-24 | [A] EKVEERA ENTEﬁ#Ri‘SEs (E-FILE) -
RES . /,\fﬁq 12005 | 201516 |[A] TULIKA PREM DEVIDAYAL
| % 5937 /Mrg:q /20'25 | 2017-18 | [A] HARIOM DEVELOPERS
s 500‘7/&5?4 iz | 2018-19. | [A} HARIOM DEVELOPERS (E-FLLE)
o _586'7/%?4/2025" 2016-17 | 14 TATTWAINANA VIDYAPEETH _
129 soomnyaoas | 2022:23 |[A] WS, TESCO DEVELOPERS LLP |
30 _' cons /MTJ?ﬂ}ZOZS 201819 [A] SHRL. HAkVi&.DEéPAL'ﬁRATHPALME-HTA (E-FILE)
.. 31 5999/»}1&/2025 2015-16 .| [D] K‘IIIQANSIII\IGH‘MANGIL.AL‘ SINGH RAJPUROHIT (E-FILE)
132 a165munyz025 | 2@19-‘20 [A] KAVEETA SATRAMDAS MANDHWANI (E-FLLE)
e 7129 /nﬁﬁa)zozs 2017-18 | [A] KAMAL CHANDA (E FILE)




§

_ INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF E BENCH -FOR_J.-Za

AND HON' BLE MAKARAND VASANT MAHADEOKAR "ACCOUNTANT MEMBER

_ARCI'I 202_ 1 (THU RSDAY)

BEFORE HON: BLE SAKTIJIT DEY VICE PRESIDENT

- ; INCOURTROOM2
Srl ; .'Ap"péal Number Assmt Year _ Assésﬁee ‘I&Iianie Remarks '
1|mA 8512/MUM/2025 201314 |1 VIVEK JUNEJA (E—FILE) o
2 | TTA 9235/MUM/2025 | 202122 | [A) JIGNESH MANOJKUMAR SHAH "
3 .| ITA 9246/MUM/2025 | 2020-21 * | [A] JANSEVAK CO-OP CREDIT SOCIETY LTD
4 | TTA9249/MUM/2025 |  2016-17 | [A] VSAR AGROTECH PVT >
5 |ITAS258/MUM/2025 | 201415 | [D] SHASHIKANT DEVI THAKKER (E—FILE) |
6 ITA 9260/Mu|v‘_s/20_25 20_2_2423- :\[D] SUSNEH INFRAPA PRIVATE MITED (E~FILE)
7 | mA9261/MUMy2025 | 202324 |, ) SUSHNEH INFRAPARK PRIVAT! ‘LIMITED (EFILE)
| 8 | mas2s2/mumy2025 | 202425 | ‘_‘.[D] SUSNEH INFRAPARK PRIVATElLIMlTED (E FILE)
1o “ :lTA 9296/MUM/2025 ‘ép’ﬁ-_ié : (33 VASTALABAI DAT!'ATRAY CHARITABLE TRUST(E FILE)
| 10 | 17 9303/MUM/2025 |  2015-16 | [B] UNITED EDUCATION SOCIETY (E-F1L5)
11 | [TA9306/MUM/2025 | 2022-23 | D] FARAKKA-RAIGAN] HIGHWAYS PRIVATE LIMITED (E-FILE) |
12 | A 9308/MUM/2025 | 201213 | Ip] JESUS SUDHIR LALE (E—FILE}
13 | mags20Mumy2025 [ 2014 | o) /s FoREVER FLOURISHING FINANCE & INVESTMENT PVT. LD (E—FILE) _
| 14 | co2sz/MuM/2025 | 2014-15 | [A] FOREVER FLOURISHING FINANCE AND INVESTMENT PV, LTD (E—FILE)
15 | ITA 7595/MUM/2025 | 201920 | [D] VILPABEN PRANAVBHAT VORA (E-FILE)
16| CO21/MUM/2026 | 201920 |[A] VILPABEN PRANAVBHAL VORA
17 | TTA 5996/MUM/2025 | 201819 | [A] ULTRAMARINE & PIGMENTS LTD (E-FILE)
18 | ITA 5997/MUM/2025 | 2021-22 | [A] ULTRAMARINE & PIGMENTS LTD (E-FILE)
19 | ITA 7987/MUM/2025 | 2026-2027 | [A] VIDY_AVARD!_—I-INI;_FOUNDA’I’IGN TRUST (E-FILE)

%

4

it Registran

11-Mar-202¢



_ INCOME TAX APPELLATE TRIBUNAL, MUMBAT BENCHES

EREVISED CAUSE LIST OF G BENCH FOR 12-

BEFORE HON BLE ANIKESH BANERJEE, JUBICIAL MEMBER '
AND HON BLE JAGADISI'E ACCOUNTANT MEMBER o

IN COURT RQOM 11

AT 2 30 PM

MARCH- _2026 __THURSDAY)

‘Appeal Number

Assmt.

Year

Assessee Name

Remarks

ITA

2017-18

[A] GOMA PROCESS TECHNOLOGIES PVT LTD

| 461/MUM/2024

4404/MUM/2025

2013-14

.[A] SHAKUNTALA SUBHASH AGRAWAL (E»FILE)

A

| 7365/MUM/2025

2012-13

i [A] SHARAD JADAVIL SHETHIA

- 2013-14,

[A-} SHARAD‘JADAVJI SHETHIA

_7366/MUM/2025

TTA

| 7367/MuM/2025

2014-15

| 1A] SHARAD JADAVIT SHETHIA

ITA

7368/MUM/2025

2015-16

[A] SHARAD JADAVII SHETHIA

ITA

| 7369/MUM/2025

2016-17

[A] SHARAD JADAVII SHETHIA

“ITA

|, 7370/MUM/2025

2017-18

[A] SHARAD JADAVIL SHETHIA

ITA

- 2018-19

._'7371/MUM/2025

ITA

| 8495/MUM/ 2025

2011-12

‘[A] SHARAD JADAVII SHETHIA

[A] GIRISH MEHTA

8497/MUM/2025

2015-16

[A] SANJAY V PATIL

- ITA

2015-16

[Al SANJAY VPATIE_ e

7 |8498/MUM/2025 |
w3l A
=1 8501/MUM/2025 |

2014-15

J [A] M/S SYNTHOLAB CHEMICALS AND RESEARCH'

L H% ] gs15/MUMf2025

A~

2019-20

[A] GHEWAR CHAND JAIN (E FILE)

s

ITA

> | 8516/MUM/2025

202021 ||

[A] GHEWARCHAND JAIN (r—: FI!_E)

16

A’

8317/MUM/2025

2010-11

[A] SURAJ VIJAY KULKA.RNI (E—FILE)

t Regisi'rar

11-Mar-2026,



INcg_ ME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF SMC BENCH FOR 12- MARQH-ZQZG (l' HURSDAY) :

BEFORE HON' BLE PAWAN SINGH JUDICIAL MEMBER

AND: HON'BLE GIRISH AGRAWAL ACCOUNTANT MEMBER

IN COU_RT ROOM 9

Assmt,

. :..18-‘.

ITA 6854/MUM/2025 |

Sfl‘ Appeal _Nlll_mbe'r Year . Assessee Name Reﬁi_érk;
1 |TA 6918/MUM/2025| 202021 | [D] MEGHA NIKUNS SHAH (E-FILE)
2 _r_rA 6960/MUM/2025| 2020-21 F}:T]P%lbiﬁ;smg\f‘:gﬁ”mémmum KARMACHARI SAHAKARL
3 | 1T co61. MUM72025| 201819 gﬁptélbmpisﬁ:gﬁon#mmempum KARMACHART SAHAKRRT
[+ ITA ss62/mum2025 -?0-1_7'1? B P[:%P %%ﬁNQgQ\{RAgﬁjANAGARPAUKA KARMACHARI SAHAKABIJ -
5 {ITA6966/MUM/2025| 2018-19 | [A] BHARAT KISHIN SAMTANI
| & |ITa 7842/MuMy2025| 2020-21 | [A] KALPESH DATTATRAY KUMBHAR (E—FILE)
7 |ITA 7843/MUM/2025|  2021-22 | TA] KALPESH DATTATRAY KUMBHAR (E-FILE)
| g '|TTA 7844/MUM/2025 zbz‘_z'__-z'a‘ |t KALPESH'pAﬁAfﬁAY KUMBHAR (E-FILE)
[ o [rma 784s/MuM/2025| 2023-24 | (A] KALPESH DATTATRAY KUMBHAR (E-FILE)
10 |ITA 9132/MUM/2025| - 2017-18 | [A] YOGI REALTY.PRIVATE LIMITED (-FILE)
11 |TTA 9386/MUM/2025| 202021 | [A] HUKAMRAJ G RANKA HUF (E-FILE)
12 | A 9387/MUM/2025| 2022-23 | [A] HUKAMRAJ G RANKA HUF: (E-FILE)
13 |ITA 9403/MUM/2025| 2023-24 | [A] ALLEY INFRAVENTURES PRIVATE LIMITED (E-FILE)
14 (ITA 9408/MUM/2025| 2023-24 |[A] YIELD CONSTRUCTION PRIVATE LIMITED (E-FILE)
15 | CO 11/MUM/2026 | 2016-17 | [A] AMITKUMAR MOOLCHAND MEHTA
| 16 |. €O 12/MUM/2026- | 2017-18 |[A] AMITKUMAR':MOOLCHANDl!\QIIEHT-A _
[ sssayMum/205) 201617 | (D) AMITKUMAR MOOLCHAND MEHTA (EFILE)
2017-18" ‘[i_j]'Amr[kul}f;Ak:MootCHAND MEHTA (E-FILE)

Assista tRegtstrar

)WA 1-Mar-2026|



INCOME TAX APPELLATE TRIBUNAL MUMEAI BENCHE

REVISED CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
SPECIAL CONSTITUTION,
‘ STAY APPLICATIONS
AND MISCELLANEOUS APPLICATIONS

FOR 12=MARCH~-2026 (THURSDAY)

BEFORE SHRI AMIT SHUKLA JUDICIAL MEMBER
AND SHRI GIRISH AGRAWAL ACCOUNTANT MEMBER

" PART HEARD MATTERS
N | AT 2.30 PM |
| sn Appeal Number : A$Z';‘: Assessee _ - ‘ o Berich :qu”a.:rks
1 | A | 3397 MUM_ 2018 ‘2%987' {{A1 THE BOARD OF-CONTROL FOR CRICKET ININDIA | & '
2 | 17A. | 3398 Mum | 2018 2%%87j[A] THE BOARD oF CONTROL FOR CRICKET IN INDIA- - | B
3 .| ITA | 3399 | MUM | 2018. 2%%7"_‘[4&] THE BOARD OF CONTROL FORCRICKETININIA . | B
4 | | 3400 | Mum | 2018 | 2% |[a] THE BOARD OF CONTROL FOR CRICKET ININDIA | B

BEFORE.SHRI VIKRAM SINGH YADAV, ACCOUNTANT MEMBER
AND SHRI RAHUL CHAUDHARY JUDICIAL MEMBER

PART HEARD MATTERS

_ _ AT 2.30 PM
I s _ Appeal Number A\sé 2’:‘ Assessee LT - . - | Bench |Remarks
1 | 17A | 4001 |MUM | 2025 | 2014 |[D] RAHUL MANISH KAPADIA (E-FILE) _ 1 ' ‘D .| E-FILE |

. BEFORE SHRI1 PAWAN SINGH JUDICIAL MEMBER
~AND SHRI BIJAYANANDA PRUSETH, ACCOUNTANT MEMBER

PART HEARD MATTERS |
_ __AT230PM; -
| e P e e e
11 A {4224 [ Mum | 2025 201176" [D] JSW STEEL LIMITED (E-FILE} - S K | E-Fue
2 | TA | 4225 |MUM | 2025 | 20 |[D] JSW STEEL LIMITED (E-FILE) Ko | EFIE
3 | A | 4272 {MUM | 2025 | 201175" [A] JSW STEEL LIMITED (E-FILE) © R -

."A__ssista* t Registrar _' '
 11-Mar-2026



